


ACT No. XXV OF 1860. 

V. This Act shall commence and have effect from and after the 1st clay of 
August 1860 ; and the local Governnlent shall on or before 
that date, pursdaht V6 'section XLII  Act X X I I  of 1855, 

declare, by notificatiop to be published in the Calcutta Gazette, the rates at whicll 

Rates of port-dues tobe Port-dues shall be levied in the said Port subject to the 
published. provisions of'and within the limits prescribed by this Act.; 

NO port-due to be levied and from and after the said date no Port-due shall be levied 
except under Act. 

of 185 5 and of this Act. 

A C ~  to be read as part of VI. This Act shall be read with and taken as a p&rt 
.Act XXII of 1855. of Act XXII of 1855. 


